
REGISTERE9 

CENTRAL ADMINISTRATIVE TRIBUNAL 
BANGA LORE BENCH 

* 	 Commercial Complex(BDA) 
Indiranagar 
Bangalore - 560.038 

Dated i
21 SEP988 

APPLICATION NO.iiL88(F) 

pp1icant 	 Reepondents 

Shri P.V. Demodaran 	 V/s 	The Director General, Department of 
Telecommunications, New Delhi & 51 Ore 

Shri P.V. Damodaran 

8-4, Posts & Telegraphs 
Officers Quarters 
Indiranagar 
Bangalore - 560 038 

2.,  Dr M.S. Nagaraja 
Advocate 
35 (Above Hotel Swagath) 
1st Main, Gandhinagar 
Bangalore - 560 009 

3, The Director General 
Department of Telecommunications 
Dak—Thar Bhavan 
NewDeihi — IlO 001 

4. The Secretary 
Ministry of Home Affairs 
Department of Irsonnel & 
Public Grievances 
New Delhi - 110 001 

Shri A.K. Ganguly 

Shri K.S. Kosotia 

Shri B. Saha 

B. Shri A.K. Chakraborthy 

9. Shri R.K.S. Yadhav 

10,, Shri S.C. Srivastava 

11. Shri N.C. Bhowmick 

12, Shri P.O. Vashistha 

Shri S.C. Arora 

Shri S.S. Sathj 

•Shri V. Mahalingam 

Shri B. Anbalagan 

Shri R.K. 3am 

Shri Om Prakash 

19. Shri Nasrean Quadri 

20, Shri Kailash Chandera 

Shri Himkar Khosla 

Shri Raj Kumar 

Shri P.O. Maruaha 

24, Shri Vinod Kr Chadha 

Shri Brijesh Kr Yedav 

Shri PLY. Shire 

4- 



-2.. 

Shri 8. 1. Gupta 

42., Shri S.P. Nayak 

.Shri A.P. Sharpe 

Shri P.S. Chawla 

Shri S.K. Choudhary 

Shri 3.N, Rem  

Shri J.K. Jam 

Shri W.C. Tuteja 

Shri R.N. Khurana 

Shri. R.S. Gu].ati 

Shni.S,K, Chakravaxthy 

Shri P1.L, Jair* 

Shri Ram Krishan 

94. Shri V. Balakrishnan 
(Si Nos. 5 to 54 - 

C/c The Director General 
Department of Telecommunications 
Dak-Thar Bhavan 
New Delhi - 110 001) 

Shri Abraham 3acob 

Shri 3.K. Tendon 

Shri Sanjiv V. )oshi 

Shri N.K. 3am 

Shri Amlesh Bhattecharya 

Shri U.K. Swamy 

Shri. A.K. Satija 

34, Shri S.N. Karmakar 

Shri B.N. Shardwaj 

Shri H.C. Singh 

Shri A. Sunder 

Shri Vishnu Narajn 

Shri R.T. Swamy 

Shri D. Someshwera Rao 

55. Shri Pi.Vesudeva Rao 
Central Govt. Stng Counsel 
High Court 8uilding 
Bangalore - 560 001 

Subject : SENDING COPIES OF ORDER PASSED BY THE BENCH 

Please find enclosed herewith the copy of ORDER passed by this Tribunal 
in the above said appljcatj8n on 	5-9-88. 

Enc]. : As above 
&~T?Y- REGISTRAR 	ç 
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In the Central Administrative 
Tribunal. Bnga1ore Bench, 

BangalQre 

ORDER SHEET' 

Application No 	............................of 1988(r) 

Applicant 

P.V. Damoderart 

Advocate for Applicant 

Or MOS. Negareje 

Respondent 

v/e 	 The OG, Dept of Telecomwnicatione, 
New Delhi & 51 Or. 

Advocate for Respondent 

M. Veeudeva Rso 

Date 
	

Office Notes 
	 Orders of Tribunal 

Sç/(LHARI'I(A) 

SEPTEMBER 5,1988.  

Appficañt by Dr.M.S.Nagaraja. 

Respondents 1 and 2 by Sri M.Vasudeva 

Rao. Reply filed. 

Dr.Nagaraja prays for permission 

to withdraw this application. Permis-

sion sought for is granted. Appli-

cation is dismissed 
- ._._ 	... 

MEMBER(A) 

TRUE COP' 

CENTL ADMNSTATtVE itU' 	) 3 
BANGPLOE 


